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Reply for Hon’ble NGT Origingal Application No. 48/2023
“Ajay Singh Chaouahan Vs State of Madhya Pradesh & Ors’

Hon’ble NGT (CZ), Bhopal vide its order dated 06t October,
2023 in OA no. 48/2023 “Ajay Singh Chaouahan Vs State of
Madhya Pradesh & Ors’ directed “In compliance of the order
dated 06.07.2023 the Joint Committee has submitted the
report. Copy of the same be provided to the Learned Counsel
for the opposite parties, who may in turn file the response
/reply. Respondents are directed to submit their reply within
three weeks.”

In compliance of the above direction reply submitted by Nagar
Palik Nigam Ujjain vide letter no. 174 dated 06-11-2023
annexed as Annexure - 1 reveals that Brick Masonry
Boundary wall & Railings have been demolished completely &
20 % of the Stone Masonry Retaining wall of Solitaire Hotel
Ujjain has also been demolished. However as per order passed
by Hon’ble Ninth Civil Judge Senior Ujjain vide their letter no.
14671 dated 22-09-2023, the Nagar Palik Nigam Ujjain is free
to demolished illegal construction except permitted
construction part of Hotel. In compliance of the above order ,
the demolition of remaining illegal construction is under
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process.
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